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(b) if so, whether the Ministry has received any detailed letter in this
regard;
(¢c) if so, the action taken thercon;

(d) whether Government would consider to hire godowns with new
technology in place of godowns with conventional obsolete technology and if so,

by when; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (PROF. K.V. THOMAS): (a) No Sir

(b) Does not arise.
(¢) Does not arise.

(d) FCI has ensured construction of modern scientific godowns through
private entrepreneurs, for hiring for ten years under Private Entreprencurs Guarantee
Scheme and taken steps for creation of modern storage facilities like silos. All FCI
godowns are constructed scientifically as per BIS code and CPWD specifications.

(¢) Does not arise.
Food subsidy

$1597. SHRI SHIVANAND TIWARI: Will the Minister of CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(@ whether it is a fact that the benefit of food subsidy given by
Government is being taken by the major biscuit and bread manufacturers and wheat

processing mills in the country;
(b) if so, the details in this regard; and

(¢) whether it is also a fact that these major consumers are being provided
food produce at a subsidized rate than the economic cost of Food Corporation of
India?

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (PROF. K.V. THOMAS): (a) to (¢) The
Government releases wheat for bulk sale under Open Market Sale Scheme (OMSS)
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with an objective to offload part of surplus stocks in the Central Pool and to make
available wheat in the open market to stabilize wheat prices particularly during lean
scason. Accordingly, the Government has decided to sell 3 million tonnes of wheat
to Bulk Users/ Roller Flour Millers/ Traders through open tenders by Food
Corporation of India upto March, 2013 for domestic consumption under the Scheme.
Reserve price for such sale was initially fixed at Rs. 1170/- per quintal and 13.02
lakh tonnes wheat was allocated for sale in the States/UTs during the period from
July, 2012- September, 2012. The reserve price has since been increased to Rs.
1285/- per quintal. The sale under OMSS is conceived to increase the availability of
wheat in open market and thereby to, will help in moderating the prices of wheat

and wheat flour for the end consumers.
Outstanding dues to FCI

1598. SHRI N. BALAGANGA: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether Government has huge amount as dues to FCI,
(b) if so, the details thereof and the reasons therefor;
(¢)  the accumulated amount as on 30th June, 2012;

(d) whether Government has any plan to wipe off the entire dues during the

year; and
(e) if so, the details thercof and if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (PROF. K.V. THOMAS): (a) to (¢) Food
Subsidy is released to Food Corporation of India (FCI) for the subsidized
foodgrains distributed under Targeted Public distribution System and Other Welfare
Schemes and for keeping buffer stock. 95% of the FCI's claim is released on
provisional basis and balance 5% subsidy is released on receipt of final claim from
FCI after the accounts for the respective years are audited. Final claim of balance
5% food subsidy for the year 2010-11 amounting to Rs. 1093579 crore has been
received from the FCL

In addition, the following amounts are due to FCI from other Ministries in
respect of foodgrains distributed by the FCI under welfare Schemes of these

Ministries:



